
Through Speed Post 

IN THE HIGH COURT OF DELHI AT NEW DELHI 

F.No.639/Comp.IDHCIN0. 1 /..£"O Y~ J.3 
Dated: :2916,J'i lj ­

r I 

From, 
The Registrar General 

Delhi High Court 

New Delhi 

To, 

Sub: Quotation for Dell Optiplex 9030 Touch All-in-Onc Desktop with 
standard configuration or its upgraded model. 

Sir, 

This court intends to purchase Dell Optiplex 9030 Touch All-in-One 
Desktop with standard configuration or its upgraded model. 

You are requested to submit quotation for the same thereof in a sealed 
envelope to the Stationery Branch on or before 30.06.2015, clearly mentioning 
the tcehnical details of the product being offered. The validity of rates should not 
be less than 6 months. 

The envelope should be addressed in the name of "Registrar General, 
Delhi High Court, New Delhi" and the subject of this letter be superscribed on the 
envelope. 

The quotation received after due date shall be summarily rejected. 

(Rajc v Chauhan) 
Assistant Registrar (Comp.) 

for Registrar General 

F. No. 6391Comp.l DHC/No. \ \ S"ILJ Dated:-__~~~LJ-" 

CC to:- for uploading on the Official Website of Computer Cell 

1. Dealing Assistant of Computer Cell, Delhi High Court 

(M~~~
Administrative Officer (J)(Comp.lSty.) 


